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( For Judgnent )

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 173/1999

Par meshwar Prasad .. Appel I ant (s)
Vs.
UOI & Os. .. Respondent ( s)

[ HEARD BY HON BLE RAJENDRA BABU AND DORAI SWAMY RAJU, JJ]

DATE : 30.10.2001 : Thi s/ These matter (s) was/were
called on for pronouncenent
of judgnent today.

CORAM
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

For Appellant (s) . M. Anrendra Sharan, Sr. Adv.

Ms. Sunita Sharma, Adv.

For Respondent (s)
M. YP Mahaj an, Adv.

M. B.B. Singh, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ I e
. SP2
Hon’ble M. Justice Doraiswany Raju pronounced
the judgment of the Court. The appeal is dismssed. No
costs.
. SP1
Charanjit [ Om Prakash ]

Court Master

[ Signed judgnment is placed on the file ]
Report abl e.



